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| TEM NO. 46 COURT NO. 9 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No(s).17113/2004

(From the judgenent and order dated 03/09/2003 in FAO No. 385/1987 of The

H GH COURT OF JUDI CATURE AT ALLAHABAD)

LEELA GUPTA & ORS. Petitioner(s)

VERSUS

STATE OF U.P. & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and prayer for interimrelief and office report )

Date: 29/08/ 2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE B.P. SI NGH

HON BLE MR JUSTICE S. H KAPADI A

For Petitioner(s)

M. T. WMahipal, Adv.

For Respondent (s)

M. Kaml endra M shra, Adv.

UPON hearing counsel the Court nmade the foll ow ng



ORDER

Not taken up.

[ Naresh Kumar] [ Anand Si ngh]

Court Master Court Master



